
I 
0 

BEFORE THE NATIONAL GREEN TRJBUNAL, 

CENTRAL ZONAL BENCH, BHOPAL 

MA No. 03/2022 

IN 

ORIGINAL APPLICATION NO. 80/2021 (CZ) 

Captain Salycndra Kumar Singh 

Applicant 

V~rsus 

State of Raj. & Ors. 

Respondef!tS 

S.No. Particulars 
1. Action Takeri Report in compliance of Hon'ble 

Tribunal order dated 15.12.2022 on behalf of the 

Rajasthan State Pollution Control Board 

Pae.:e No. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

\0. 

11. 

ANNEXURE 

Annex. R/ 1 Copy of the compliance repoi:t S- ,.2 6 f. 
submitted by joint committee 

Annex. R/2 Copy of the Hon'ble Supreme Court l-2tt.. ?J:A:. 
order dated 26.09.2022 .,,~ -, 

Annex. R/3 Copy of the letter dated 11.10.2022 l6',-

Annex. R/4 Copy of the Hon'ble Supreme Court 
order dated 10.02.2023 

Annex. R/ 5 Copy of the sample analysis reports 

Ann~x. R/ 6 Copy of the sample analysis reports 

Ann~ R/7 Copy of the snow cause notice dated ..J,,t!# '>"1:~ 
. 17.03.2023 ~T ...,.-z 

Annex. R/8 Copy of the minutes of meeting dated -2:f't- 2:J,I 1 

09.03.2023 . . . . • 
An11-ex, R/9. Present status of , compliance _ of :~ _ ~(JI 1 

restiwtion plan as ·provided by the . '" 
ioint committee 

Annel'(. R/ 10 Copy of letters dated 17.03.2023 

eo...,1 ,., th•~••~ """ 
Rohit Shanna, Advocate 

.Ii 

~i 

(Ji Scanned with OKEN Scanner 
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BEFORE THE NATIONAL GREEN TRIBUNAL, 

CENTRAL z0NAL BENCH, 
BHOPAL 

M.A. No. 03/2022 

IN 

ORIGINAL 
APPLICATION NO. 80/2021 (Cz) 

Captain Satyendra Kumar Singh 

Applicant 

Versus 

State of Raj. & Ors. 

Respondents 

ACTION TAKEN REPORT IN COMPLIANCE OF HON'BLE 

TRIBUNAL ORDER DATED 15.12.2022 ON BEHALF OF THE 

RAJASTHAN STATE POLLUTION CONTROL BOARD. 

1. That the original application no. 80/2021 was disposed by the 

Hon ble Tribunal by order dated 25.04.2022 with the directions as 

under 

8. Accordingly, JDA as a responsible public body, must take 

emergency 
measures to ensure remedial action in a time bound 

manner. TNIl compliance, the compensation assessed has to be 

adequate to cover the cost of restttution and also deterrent 

and not on any formula which does not take into account 

these essential components. Let the joint Committee work out 

and recover such compensatlon within one month. The same be 

credited to a separate account to be used for restoration, by 

preparing an actlon plan. Pendtng further action, we dtrect 

DOto depostt a sum of Rs. 2 Crores towards interim 

NOTARY PUBLIC 

JAIPUR (FAJ.) 
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compensatlon wlth the Distrlct Magistrate, Jalpur. The same 

be used for restoration by prepartng an actlon plan by CPCB 

and State PCB in coordination wtth the JDA, to be executad 

through an appropriate agency whtch may be determined by 

CPCB, State PCB and District Magistrate, in coordinatlon wtth 

the JDA. Pending restoratton of the work, tmmedtate tnterim 

measures may be taken to ensure that no untreated sewage or 

waste water ts discharged tn a water body or tn open tn 

violation of law. The restoratlon plan may also include 

measures to utilüze the treated water for non-potable purposes, 

including for industrial purposes, gardening or rallway 

washing. The immediate restoration measures may include 

preventing untreated sewage being let off near the school, as 

Sound earlier. Action plan should include matntenance of 

conveyance system for utilisation of treated water (compliant 

with norms), defining command area and usèrs for irrigattn 

the flelds with well latd out protocols to prevent damage to the 

ground water, maintenance of sludge and biogas recovery, 

preventing formation of THIMs ( backed up analytical data) and 

working out sewage utilisatlon plan for industrial and other 

bulk consumers in coordination with SPCB, CPCB, RIICO0, 

Industrles Department, and others. This plan should also be 

made applicable to other operating STPs tn Jaipur and other 

parts in the State. 

The Committee may file tts report wtthin four months 

with the Registrar General of this Tribunal by e-mnall 

preferably tn the form of searchable PDF/OCR Support PDF and 

not tn the form of Image PD¥. Y any further direction ts found 

OTARYPULC 
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necessary, the R.G. may place the matter before the Bench. 

Subject to above, the applicatlon is disposed of. 

A copy of this order be forwarded to CPCB, State PCB, 

Distriet Magistrate, Jalpur and JDA by ematl for compltance." 

2. That in compliance of the directions passed by the Hon'ble Tribunal, 

the joint committee submitted the compliance report before this 

Hon 'ble Tribunal through email dated 22.09,2022. The copy of the 

compliance report submitted by joint committee is annexed herewith 

and marked as Annexure-R/1. 

That the JDA fled an Civil Appeal Diary no. 25365/2022 wherein 3. 

the Hon'ble Supreme Court by order dated 26.09.2022 has directed 

as under 

"Learned counsel for the appellant subrmits that in terms of 

the formula evolved by the Committee regarding environmental 

compensation of which a reference has been made at page 8 of 

the impugned order, the Committee arrived ata conclusion 

that there was a non-compliance for the period of 135 days 

still taking recourse to the report, a random view has been 

expressed by the Tribunal directing the environmental 

compensation of Rs.2 crores. 

Counsel further submits that even the lablltty of 

environmental compensatlon on the appellant is. to be 

examined by this Court. 

Issue notice, returnable on 14.11.2022. 

In the meanwhile, operation and effect of order of the 

Tribunal dated 25.04.2022 shall rematn stayed provided the 

deposits environmental compensation 
,appellant 

ATT 
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Rs.33,75,000/ as assessed by the Commttoe wlthtn a perlod of 

four weeks." 

The copy of the lHon'ble Supreme Court order clatced 26.09.2022 is 

annexcd herewith and marked as Annoxuro-R/2. 

4. That JDA vide letter datcd 11.10.2022 informed RSPCB that in 

compliance of the directions passcd by the Hon'blc Supreme Court, 

JDA has deposited Rs. 33,75,000/ with the District Collector, 

Jaipur. The copy of the letter dated 11.10.2022 is annexed herewith 

and marked as Annexure-R/3. 

That the Hon ble Supreme Court by order dated 10.02.2023 has 5. 

observed as under:-

"We have heard learned counsel for the parties and consider 

appropriate to modify our interim order dated 26.09.2022. 

Since the environmental compensation of Rs..33,75,000/ as 

indicated by the Tribunal referred to on page 8, paragraph no. 

4.0 has been depostted by the appellant and the Committee 

has furnished tts report before the Trlbuna, let the Tribunal 

may proceed with the matter on the basis of Committee's 

report incBuding recommendations and decide in accordance 

with law and so far as the compensation whlch has been 

depostted wll ablde by further orders passed by the Trtbunal 

The interim order passed by this Court on 26.09.2022 is 

modtfled accordingly. 

Let the Tribunal may proceed with the matter. 

Lst after elght weeks." ATT ter etgh 
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The copy of the llon'ble Supreme Court orcler dated 10.02.2023 is 

annexed herewith nnd marked ns Annoxure-R/4. 

That in complinnce of the lirections msned by the Hon 'ble Tribun, 6. 

the action taken nre as under: 

A) As informed by the JDA, Administrative and Financial Sanction 

of Rs. 106.8 Crorc has bccn accorded for upgradation of the STP 

including 10 years 08%M. 

B) Kachcha drain/channel has been prepared by the JDA to 

channelize the treated sewage water for utilizing the same for 

irrigation purposes by the nearby farmers. The Bandi is a non-

perinial river. 

C) The State Board has collected samples of treated waste water on 

09.01.2023 and 15.02.2023. As per the waste water analysis 

reports, the results do not conform the prescribed limits. The 

copy of the sample analysis reports is annexed herewith and 

marked as Annexure-R/5. Further, sample of treated waste 

water was collected from outlet of the STP on date 25.02.2023 

and tested for FC. According to the result Faecal Coliform (MPN 

Technique)/100 ml is 280 (Copy of the A/R enclosed) against the 

prescribed limit of 230. The copy of the sample analysis reports is 

annexed herewith and marked as Annexure-R/6. Therefore, the 

State Board has issued show cause notice dated 17.03.2023. The 

copy of the show cause notice dated 17.03.2023 is annexed 

herewith and marked as Annexure-R/7. 

D) In order to channelize the treated sewage, Water Resource 

Department has sanctioned Rs. 631 Lacs for construction of 

i S eerthen channel in masonry and work has been started on site 

which is scheduled to complete by June, 2024. Bed of the 

NOTARY PUBLICc 
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channcl shall be cnrthen/lKnchcha which will incrcasc water 

tnble of the surrounding nreas nnd irrigntion may be possible in 

approx. 1000 la. Aren. length of the channel approx. 1650 

meters nnd width ajpprox. 6 mclers. 

E) A mecting convcned under thc chuirmanahip of Dircctor 

Engincering-111, JDA on O9.03.2023. The copy of thec minutcs of 

mecting dated 09.03.2023 is anncxed hercwith and markcd as 

Annexure-R/8. 

) The present status of compliance by the State Board with respect 

to restitution plan provided by the joint committee is annexed 

herewith and marked as Annexure-R/9. 

G) The State Board vide letters dated 17.03.2023 informed the 

Principal Secretary, Urban Development and Housing, Govt. of 

Rajasthan and Secretáry, Local Self Government, Government of 

Rajasthan, for preparation of sewage utilization plan for 

industrial and other bulk consumers and to ensure compliance 

of Hon'ble Tribunal order dated 25.04.2022. The copy of letters 

dated 17.03.2023 are annexed herewith and marked as 

Annexure-R/ 10 (Coll.). 

In view of above, it is submitted that the action taken report 

may kindly be taken on record. 

Reglonal Officer 

Rajasthan State Pollution Control Board, 

Jaipur (North) 

ATTESFED 

NO (RAJ.) 
NOTARY PUBLIC 
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Item No. 03                            (Court No. 1) 

BEFORE THE NATIONAL GREEN TRIBUNAL  
SPECIAL BENCH 

(By Video Conferencing) 

Original Application No. 80/2021(CZ) 

(With report dated 03.01.2022) 

Captain Satyender Kumar Singh                     Applicant  

Versus 

State of Rajasthan & Ors.                                     Respondent(s) 

Date of hearing: 25.04.2022 

         CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER 

Applicant:  Ms. Purvi Mathur, Advocate  

Respondent(s): Mr. Rohit Sharma, Advocate for RSPCB 
Mr. Akshay for Mr. Sandeep Singh, Advocate for R - 2 

ORDER 

[ 

1. Grievance in this application is against violation of the mandate of 

the Water (Prevention and Control of Pollution) Act, 1974 by discharge of 

untreated sewage river Bandi, to the detriment of environment and public 

health. According to the Applicant, STP set up and operated by Jaipur 

Development Authority (JDA) at Gajadharpura, Kalwar Road, Jaipur, for 

treatment of sewage in the nearby area is not functioning properly and 

untreated sewage is discharged in the river.  

2. Vide order dated 29.10.2021, the Tribunal issued notice to the 

Respondents, including JDA and the State PCB and also constituted a 

Annexure-1
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joint Committee comprising CPCB and State PCB to furnish a factual and 

action taken report in the matter.  

3. The joint Committee gave its report dated 03.01.2022, after visiting 

the site and found deficiencies in functioning of STP. The Committee found 

that the waste water was being discharged into river Bandi and the same 

was getting accumulated in the river bed. The STP was not meeting the 

prescribed norms of BOD, COD, TSS & Fecal Coliform. For 135 days of 

non-compliance, compensation on ‘Polluter Pays’ principle was assessed 

at the rate of Rs. 25,000/- per day and JDA has also been asked to take 

remedial measures. Relevant extracts from the report are reproduced 

below:- 

“The committee visited the Activated Sludge Process based 30 MLD STP 

plant of Jaipur Development Authority established at village 

Gajadharpura, Kalwar, Jaipur and collected the samples from inlet, 

outlet, final discharge point and water flowing in river Bandi (the final 

discharge point of treated sewage). To ascertain the effect on the ground 

water due to the discharge of untreated sewage, the trend of the water 

quality obtained at identified monitoring station near River Bandi under 

National Water Quality Monitoring Program (NWMP) was considered. 

1.0 About Sewage Treatment Plant: 

The Activated Sludge Process based 30 MLD STP plant was established 

by Jaipur Development Authority (JDA) and commissioned in year 2013 

to cater the area viz. North-West area of Jaipur city (Outer area of Ajmer-

Jaipur-Delhi 200 feet C-Zone by-pass, Neendad mod Sikar Road to Loha 

Mandi Area to Benad Road to Niwaru Road to Kalwar Road upto 

Gajadharpura). The Geographical location of the STP is 26.985341°, 

75.617679°. The Consent to Operate (CTO) was granted on 26.6.2020 

from RSPCB for 30 MLD STP & 500KVA DG Set is valid upto 29.2.2024 

and 31.5.2025 respectively. Copy of the CTO is enclosed as Annexure-

I.

Earlier the plant operation was looked after by M/s M S Khurana 

Engineering Ltd, Ahmedabad. Presently from October 2018, the O&M is 

being looked after by M/s Ansu Engineering. The STP comprised 

following unit operations viz. raw sewage sump, mechanical screening, 

grit chamber, parshall flume, primary clarifier (02 nos x 2145 m3), 

aeration tanks (2 nos. x 3865 m3) with diffused aerators (02 nos), 

secondary clarifiers (02 nos x 2557 m3), Sludge thickener (1 no. x 4380 

m3), Sludge digester (2 nos. x 2550 m3), gas holders. Chlorine Contact 
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Tank (CCT). The details of the unit operations are enclosed as Annexure-

II.

The domestic wastewater treated through biological process and 

after chlorination is being discharged into the non-perennial 

river Bandi through 1 kms long closed conduit (RCC-HUME) 

pipeline from the STP outlet to final discharge points near 

Government Primary School, Kalbeliyon ki Dhani, Kalwar. As 

informed by JDA officials, the treated wastewater discharge in 

Bandi river by making/constructing earthen channel to provide 

treated water to farmers of the nearby villagers for farming. 

2.0 Committee observations 

2.1 Observation regarding STP: 

i. On the day of visit (8.12.2021), the STP was operational with an 
average flow of 25MLD. The details of the month-wise average 
flow is as tabulated below: 

S.No. Month Duration Average inlet 
flow (in MLD) 

1 April, 2021 27.03.2021-26.04.2021 23.42 

2 May, 2021 27.04.2021-26.05.2021 23.91 
3 June, 2021 27.05.2021-26.06.2021 24.26 

4 July, 2021 27.06.2021-26.07.2021 24.44 

5 Aug, 2021 27.07.2021-26.08.2021 24.45 

6 Sept, 2021 27.08.2021-26.09.2021 26.05 

7 Oct, 2021 27.09.2021-26.10.2021 25.26 

8 Nov, 2021 27.10.2021-26.11.2021 25.12 

9 Dec, 2021 27.11.2021-07.12.2021 24.95 

ii. White color froth/foaming was observed at the point of discharge 
of treated wastewater. 

iii. The log books of inlet flow, quality of raw sewage and treated 
sewage, pump operation and electricity consumption are 
recorded. The copy of the logbook is enclosed as Annexure-III. 
It is pertinent to mention that the electricity consumption during 
27.11.2021 to 7.12.2021 varied from 1488KWH to 1790KWH; 
this reveals that few unit operations were not being operated 
during this period that may have resulted in poor treatment 
performance. 

iv. Two by-pass lines exist as safety measure during shut down or 
unforeseen emergency. It is noteworthy that no metering 
arrangements have been provided at these by-pass lines. Thus 
possibility of direct passing of raw sewage into disposal conduit 
can’t be ruled out. 

v. STP has not provided online continuous effluent monitoring 
system (OCEMS) for measurement of quality of treated waste 
water. An administrative & financial approval order dated 
22.11.2021 issued by JDA for supply, installation & 
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maintenance of OCEMS for STP and NIT was issued on 
3.12.2021 with last date of bid submission i.e. 27.12.2021. Copy 
of the administrative & financial order is enclosed as Annexure-
IV.

vi. The methane bio-gas holder was found un-lifted, that reveals 
that no gas is being produced since long, in this regard unit needs 
to trace for any leakages in bio-gas holder pipeline. It was also 
observed that the thickened sludge after filter press is being 
dumping in open land inside the premises without recovering the 
bio-gas. The sludge drying bed/area is also not defined. 

vii. The aeration tank, Sludge Volume Index (SVI) was observed as 
more than 250; that reveal the poor treatability and lift-over of 
the sludge to Secondary Settling Tank. 

2.2 Observation regarding the discharge of wastewater: 

i. The domestic wastewater treated through biological process and 

after chlorination is being discharged into the non-perennial river 

Bandi through 01 kms long closed conduit (RCC-HUME) pipeline 

from the STP outlet to final discharge points near Government 

Primary School, Kalbeliyon ki Dhani, Kalwar. As informed by 

JDA officials, the treated wastewater discharge in Bandi river by 

making/constructing earthen channel to provide treated water to 

farmers of the nearby villagers for farming. 

ii. Jaipur Development Authority (JDA) has issued work orders for 

construction of temporary earthen channel for disposal of treated 

sewage water. The details are as tabulated below: 

S. 

No. 

Date of Work 

Order 

Work order 

issued to 

Construction of 

Channel from 

Amount of 

Order 

1 27.7.2020 M/s. Shiv 

Samota 

Construction 

Co. 

STP to village 

Pachar 
5,91,983/- 

2 10.12.2020 Village  Pachar 

to village 

Lalpura 

2,78,807/- 

3 22.01.2021 Villag  Lalpura 

to Downward 

for safe 

disposal 

3,47,271/- 

4 24.03.2021 M/s. Muskan 

Construction 

Maintenance of 

existing 

channel and 

Construction of 

new channel at 

Bassi Naga 

village to 

downward for 

safe disposal 

3,13,359/- 
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The copy of the work orders are enclosed as Annexure-V. 

2.2.1 Pictorial (Satellite-image) proof of channeling and 

stagnation of the wastewater: 

The satellite image (Feb, 2019), revealed that there was stagnation of 

the domestic wastewater near the discharge point and there is no 

channel to stop stagnation. 

The satellite image (Feb 2021), revealed that a channel was 

constructed parallel to river length, however still the stagnation of 

wastewater is visible near the discharge points, this may be due to 

damaged channel at few points. 

The satellite image (Oct, 2021), revealed that the channel is damaged 

near the discharging point and the wastewater started accumulating in 

about 5Ha area of the river bed. 

3.0 Analysis report 

3.1. Analysis report of STP & river Bandi: 

To assess the quality of treatment, samples were collected on 8.12.2021 

from Inlet, Outlet, and final/terminal discharge point of STP. Sample was 

collected from bridge near Balaji Dham (Kalwar police station) to 

ascertain the quality of flowing water in river Bandi. 

The analysis report is as tabulated below: 

S. 
No

Sampling 
Location 

GPS 
Location 

Parameters 
(All are mg/l except pH) 

pH BOD COD TSS
Fecal 

Coliform  
(MPN/100ml)

1 Inlet of STP 26.984131°,
75.618578°

7.20 280 673 594 >2400 

2 Outlet of 
STP 

26.985155°,
75.617329° 

7.71 24 92 46 150 

3 Final / 
Terminal 
Point near 
Govt. 
Primary 
School at 
Kalbeliyon 
ki Dhani, 
Kalwar 

26.987337°,
75.608677°

7.65 64 192 84 240

4 Bridge 
near Balaji 
Dham 
(Kalwar 
Police 
Station) 

26.981679°,
75.603169°

7.28 220 477 504 460 

Prescribed 
standards (As 
per NGT order 
dt. 30.04.2019 
in O.A. 
1069/2018 

- 5.5-
9.0 

10 50 20 Desirable: 
100 

Permissible: 
230 
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The analysis results revealed that the STP was not meeting the 

prescribed discharge standards for BOD, COD, TSS & Fecal 

Coliform. This is resulted due to improper sludge volume index 

in aeration tank and the inadequate chlorine dosing. 

The values of BOD, COD, TSS & Fecal Coliform was observed 

significantly high at the bridge near Balaji Dham (Kalwar Police 

Station) which is about 800mt distant from the final/terminal 

discharge point. The higher values may be due to discharge of 

untreated sewage and due to accumulation of partially treated 

domestic wastewater. 

3.2 Analysis report of Ground water

To assess the ground water quality in the nearby area, sampling was 

done from tubewell near to Kalwar police station (GPS location 

26.981779°, 75.603414°). 

There is one tubewell near to STP which has already been identified 

under National Water Quality Program by Central Pollution Control 

Board (CPCB) and half-yearly monitoring is carried out by Rajasthan 

State Pollution Control Board (RSPCB). The analysis date from 2019 to 

2021 of this location was also studied for any significant change in the 

ground water quality due to discharge of STP treated wastewater. The 

analysis report is as tabulated below: 

Parameter Sampling Locations Drinking 
water  

Standard 
IS  

10500:2
0  

12 

NWMP location (Station code-4165) 
Borewell near STP at Gajadharpura, 
Jaipur 

(GPS Location: 26.983714,75.608426) 

Tubewell 
near to 
 Kalwar 

police station
(GPS location 
26.981854° 
75.602437°)

24th

April, 
2019

16th

Oct, 
2019

11th

June, 
2020

7th

Oct, 
2020

8th

April, 
2021

8th Dec, 
2021 

pH 7.71 7.6 7.73 8.24 7.64 7.84 6.5-8.5
Temperatur
e

27 27 33 33 30 - - 

Total  
Alkalinity

196 180 188 200 176 424 600 

C.O.D. 10.01 6.6 20.00 4.00 11.89 4.5 -
Calcium as 
Ca

35.2 38.4 41.6 46.4 54.4 16 200 

Chloride 144 128 156 112 164 108 1000 

Conductivity 1070 1040 900 1110 1170 1047 - 

Fecal 
Coliform

4 <3 3 9 14 <3 - 

Fluoride As 
F

0.98 0.96 0.82 0.4 0.68 0.565 1.5 

Magnesium 24.4 26.352 34.16 44.896 47.824 16 100 

Nitrate as N 2.1 2.2 1.34 2.28 3.04 2.9 - 

Nitrite as N 0.0044 0.0052 0.0044 0.0004 0.0052 - - 

Boron 0.23 0.26 0.31 0.46 0.36 - 1.0 

Phosphate 0.1 0.2 0.1 0.1 0.2 - - 

Potassium 2.5 3.1 6.9 2.2 7.7 2.2 - 

Sodium 72 68 104 114 126 2 - 
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Sulphate 175 145 94 68 92 33 400 

Total 
Coliform

4 7 7 14 28 04 - 

TDS 832 758 738 818 878 760 2000 

T. hardness 188 204 244 300 332 104 600 

Iron as Fe 0.527 NT 0.033 0.175 NT 1.77 0.3 

Cadmium NT NT NT NT NT NT 0.003 

Copper NT NT NT NT NT NT 1.5 

Lead NT NT NT NT NT NT 0.01 

Zinc 0.146 0.022 0.197 0.051 0.298 0.530 15 

Note: All parameter accept pH, Temp (oC), Conductivity (µmho/cm), 

Coliform (MPN/100ml) are in mg/l. 

The ground water quality at NWMP location and borewell near Kalwar 

Police Station showed that the values are well below the prescribed 

drinking water standards (IS 10500:2012). However, non-significant 

incremental in values of Total & Feacal coliform may be studied in light 

of any mixing of domestic wastewater in groundwater. 

Copy of the analysis reports are enclosed as Annexure-VI.

4.0 Environmental compensation

The 30 MLD STP catering the need of North-West area of Jaipur city 

(Outer area of Ajmer-Jaipur-Delhi 200 feet C-Zone by-pass, Neendad 

mod Sikar Road to Loha Mandi Area to Benad Road to Niwaru Road to 

Kalwar Road upto Gajadharpura), currently operating on the average 

flow of 25MLD. 

The partially treated wastewater is being discharged in non-perennial 

River Bandi, that resulted in accumulation of wastewater majorly in the 

5Ha near the near the discharge point. This resulted in higher values of 

BOD, COD, TSS and Fecal Coliform. The settled sludge in cess pool 

create odorous environment in the local vicinity. Jaipur Development 

Authority (JDA) has awarded work order during July 2020 to March 

2021 for the construction of earthen drain and its maintenance; this 

partially reduced the stagnation of the partially treated wastewater but 

due to damage in earthen drain the issue of stagnation again raised. 

 The Environmental Compensation (EC) on the Authority for failing 
to achieve the discharge standards has 02 components: 

i. Cost saved/benefits achieved by the concerned 
individual/authority by not having proper sewage 
management system; and 

ii. Cost to the environment (environmental externality) due to 
untreated/partially treated waste/sewage because of 
insufficient capacity of sewage management/treatment 
facility 

Non-compliance period: 

Earlier, Rajasthan State Pollution Control Board (RSPCB) has reported 

noncompliance w.r.t. discharge standards vide its inspection dated 

27.7.2021. (Copy of the report is enclosed as Annexure-VII). The similar 
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status of noncompliance was recorded by the NGT committee during its 

visit dated 8.12.2021. 

The committee is in the opinion to impose the environmental 

compensation (EC) on the Jaipur Development Authority (JDA) for the 

period of noncompliance i.e. 27.7.2021 to 8.12.2021. (Note: This EC can 

be imposed for further non-compliance periods too) 

Total days of non-compliance (27.7.2021 to 8.12.2021): 135 days

The Environmental Compensation assessment was based on the 

following formula: 

Environmental Compensation (EC) = PI X N X R X S X LF

Where, 

PI= Pollution Index 

N= Number of Days of non-compliance took place 

R= A factor in Rupees for EC 

S= Factor for scale of operation 

LF= Location Factor 

1 Pollution Index (PI) 
(STP was granted consent to Operate under Red category)

80 

2 Number of Days of non-compliance 
(27.7.2021 to 8.12.2021)

135 

3 A factor in Rupees for EC (in Rupees) 250
4 Factor for scale of operation 1.0
5 Location Factor (Jaipur city population is between 1 to <5 

million)
1.25 

EC (per day) = (80 X 250 X 1.0 X 1.25) Rs. 25000/-
EC for non-compliance period of 135 days Rs. 33,75,000/-

5.0 Action taken 

5.1 For upgradation of the STP by Jaipur Development Authority 

& RSPCB 

As the present ASP technology based 30MLD STP designed to achieve 

BOD as 20mg/l, COD as 250mg/l, TSS as 50mg/l and pH 6-8; however 

to achieve the new prescribed standards of pH 5.5-9, BOD 10mg/l, COD 

50mg/l, TSS 20mg/l and fecal coliform 100MPN/100ml upgradation of 

the STP is needed. Following actions are taken by JDA: 

i. Administration & financial approval of Rs. 56,32,440/- issued on 

1.12.2021 for “Consultancy work for preparation of DPR for the 

upgradation of 30MLD STP”. Copy of the same is enclosed as 

Annexure-VIII. 
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ii. For uninterrupted operation of STP a 500KVA DG set was installed 

and CTO obtained from RSPCB with a validity upto 31.5.2025. 

Copy of the CTO is enclosed as Annexure-I.

iii. An administrative & financial approval order dated 22.11.2021 

issued by JDA for supply, installation & maintenance of OCEMS for 

STP and NIT was issued on 3.12.2021 with last date of bid 

submission i.e. 27.12.2021. Copy of the administrative & financial 

order is enclosed as Annexure-IV.

iv. RSPCB has communicated the outcome of field visit (27.7.2021) 

vide letter dated 21.9.2021 and directed to comply the shortcoming 

w.r.t. upgradation of STP, OCEMS, reuse of the treated wastewater 

etc. Copy of the letter is enclosed as Annexure-IX.

5.2 Action taken for channeling the treated wastewater by JDA

i. Jaipur Development Authority (JDA) has issued work orders for 

construction of temporary earthen channel for disposal of treated 

sewage water. The details are as tabulated below: 

S. 
No. 

Date of Work 
Order 

Work order 
issued to 

Construction of 
Channel from 

Amount of 
Order 

1 27.7.2020 M/s. Shiv 
Samota 

Construction 
Co. 

STP to village 
Pachar 

5,91,983/- 

2 10.12.2020 Village  Pachar 
to village 
Lalpura 

2,78,807/- 

3 22.01.2021 Villag  Lalpura 
to Downward 

for safe 
disposal 

3,47,271/- 

4 24.03.2021 M/s. Muskan 
Construction 

Maintenance of 
existing 

channel and 
construction of 
new channel at 

Bassi Naga 
village to 

downward for 
safe disposal 

3,13,359/- 

The copy of the work orders are enclosed as Annexure-V. 

ii. During the filed visit of the committee, JDA officials were instructed 

to immediately start the repair work of the damaged earthen drain 

to stop accumulation of the partially treated wastewater. JDA has 

started the repairing work and the field photographs (14.12.2021) 

are as below: 

6.0 Recommendations 
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1. Jaipur Development Authority (JDA) to deposit the 
environmental compensation of Rs. 33,75,000/- (Thirty Three 
Lacs Seventy Five Thousand rupees) for reported non-
compliance of 135 days. The imposition of EC with the rate 
of Rs. 25000/- may be applicable on daily basis till the 
compliance of prescribed norms achieved. 

2. Jaipur Development Authority (JDA) shall submit its action plan of 
upgradation and reuse of treated sewage.

3. Jaipur Development Authority (JDA) shall repair the earthen 
channel to avoid any stagnancy.

4. Jaipur Development Authority (JDA) shall repair the biogas pipeline 
and start the operation of sludge digester with gainful utilization of 
bio-gas produced rather flaring as an option.

5. Jaipur Development Authority (JDA) shall update its logbooks of 
electricity consumption, biogas generation; install flow meter on by-
pass drain etc. Also maintain logbook of sludge generation and sale 
record of dried sludge. JDA also construct sludge drying bed (SDB) 
at identified site.

6. Jaipur Development Authority (JDA) shall ensure that during 
upgradation of STP on new technology, the existing STP plant also 
be operational till its commissioning.

7. Jaipur Development Authority (JDA) may be directed to expedite the 
upgradation of the STP to achieve the prescribed standards.

8. Public Health Engineering Department (PHED) and Ground Water 
Department may investigate the borewells falling within 100m of 
Bandi river’s bank (Both Sides) from the discharge point specifically 
for Fecal Coliform & Nitrate.”

4. The report was considered vide order dated 28.01.2022 and JDA and 

State PCB were directed to take remedial action and ensure that untreated 

sewage is not discharged into any waterbody in violation of law. It was also 

directed that environmental compensation be recovered for entire period 

of violation. 

5. Reply has also been filed by the JDA, State PCB and the Contractor 

to whom the work of maintenance of STP is granted by JDA. The stand of 

JDA is that various industrial units are discharging effluents in the sewer 

line which results in inadequacy of functioning of STP. Stone crushing 

units are also functioning in the area illegally which requires the State 
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PCB to take action against the erring industries and the operators of stone 

crushers. The damaged water channels have since been repaired as a 

result of which some improvement has taken. STP is to be upgraded by 

2024.  

6. The stand of the State PCB is that there are deficiencies in 

functioning of STP operated by JDA as found during inspection and 

conveyed to JDA vide letter dated 21.09.2021. The stand of the Contractor 

appointed by JDA is that there is no omission on its part and the 

Contractor is not a necessary party to the application.  

7. We have considered the rival submission. The issue for 

consideration is the liability for violation of environmental norms on 

account of discharge of untreated sewage in the river as found by the joint 

Committee of CPCB and State PCB. The said report of the Committee has 

not been challenged. We accept the same in view of constitution of the 

Committee which has verified facts on the spot. The report shows 

deficiencies in functioning of STP resulting in discharge of untreated 

sewage in the river to the detriment of public health and environment, 

which is an offence under the law. The non - compliances include two By-

passes without being permitted in CTO, disposal of effluents into river Pali 

instead of there being atleast a ferti-irrigation plan, improper management 

of sludge, poor recovery of biogas, damaged conveyance system for carriage 

of effluents which is leading to inundation and further disposal of 

untreated effluents into final conduit (channel) showing BOD reaching to 

220 mg/l. It appears that dosing of chlorine for disinfection of effluent with 

higher BOD level may result in formation of organo halogens like tri halo 

methane which are carcinogenic in nature. Instead of utilising effluents 

for industrial purpose, industries are reportedly allowed to discharge into 

sewers, irrespective of nature of effluents.  The JDA acknowledges the 
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violation by taking the plea that the STP will be upgraded in 2024. Its 

stand that there is discharge of effluents or other waste by industries and 

stone crushers may be looked into by the statutory regulators and action 

taken as per law but JDA has to be held accountable for continuing 

violations, apart from being required to remedy the violations at the 

earliest and not leisurely as proposed by it.  

8. Accordingly, JDA as a responsible public body, must take emergency 

measures to ensure remedial action in a time bound manner. Till 

compliance, the compensation assessed has to be adequate to cover the 

cost of restitution and also deterrent and not on any formula which does 

not take into account these essential components. Let the joint Committee 

work out and recover such compensation within one month. The same be 

credited to a separate account to be used for restoration, by preparing an 

action plan. Pending further action, we direct JDA to deposit a sum of Rs. 

2 Crores towards interim compensation with the District Magistrate, 

Jaipur. The same be used for restoration by preparing an action plan by 

CPCB and State PCB in coordination with the JDA, to be executed through 

an appropriate agency which may be determined by CPCB, State PCB and 

District Magistrate, in coordination with the JDA. Pending restoration of 

the work, immediate interim measures may be taken to ensure that no 

untreated sewage or waste water is discharged in a water body or in open 

in violation of law. The restoration plan may also include measures to 

utilize the treated water for non-potable purposes, including for industrial 

purposes, gardening or railway washing. The immediate restoration 

measures may include preventing untreated sewage being let off near the 

school, as found earlier. Action plan should include maintenance of 

conveyance system for utilisation of treated water (compliant with norms), 

defining command area and users for irrigating the fields with well laid out 
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protocols to prevent damage to the ground water, maintenance of sludge 

and biogas recovery, preventing formation of THMs ( backed up analytical 

data) and working out sewage utilisation plan for industrial and other bulk 

consumers in coordination with SPCB, CPCB, RIICO, Industries 

Department, and others. This plan should also be made applicable to other 

operating STPs in Jaipur and other parts in the State.  

The Committee may file its report within four months with the 

Registrar General of this Tribunal by e-mail preferably in the form of 

searchable PDF/OCR Support PDF and not in the form of Image PDF. If 

any further direction is found necessary, the R.G. may place the matter 

before the Bench. 

Subject to above, the application is disposed of.  

A copy of this order be forwarded to CPCB, State PCB, District 

Magistrate, Jaipur and JDA by e-mail for compliance.  

Adarsh Kumar Goel, CP 

S.K. Singh, JM 

Sudhir Agarwal, JM 

Dr. Arun Kumar Verma, EM 

Prof. A. Senthil Vel, EM 
April 25, 2022 
Original Application No. 80/2021(CZ) 
SN 
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Compliance of Restitution Plan in NGT O.A. 80 of 2021 (CZ) w.r.t. STP, River Bandi, Treated water 

management 

 

S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Compliance Status 

Immediate Action required (with in 1 month) 

1.  Stopping the STP 

Bypass and 
installation of digital 
flow meters on the 
bypass line.  

JDA JDA No discharge of 

untreated/partial
ly treated effluent 
other than the 
rainwater 

In the matter it is submitted that Flow Meter & CC 

TV Camera on Inlet point will be installed very soon. 
 

2.  Identification of the 
units operating in 
non-industrial areas / 
industrial areas and 
discharging 
wastewater reaching 
this STP. 

JDA (non-
industrial 
area) and 
RSPCB in 
associatio
n with 
JDA 
(industrial 
area) 

JDA (non-
industrial 
area) 
RSPCB 
(industrial 
area) 

No industrial 
effluent will meet 
the sewer, which 
will result in an 
improvement in 
treatment 

In this regard, JDA is trying to identify the local 
units at own level through STP O&M agency. In this 
regards, when chemical water reaches at STP then 
its trying to trap through open the sewer manhole at 
particular interval so that a reach may be 
fixed/identified. Senior Regional Manager of RIICO 
was contacted by RSPCB to explore the possibility of 
discharge of colour effluent to the STP and no units 
found operating in the industrial area that may  
discharge colored effluent in sewer drain. 

3.  Identification of the 
units operate on the 
left bank of river 
Bandi for their sewer 
discharge and ensure 

a treatment in STP or 
provide septic tank 

RSPCB & 
JDA 

JDA, 
RSPCB & 
respective 
unit 

No direct 
discharge of 
untreated sewer 
in river Bandi 

M/s Natani polymers unit has been identified. A 
show cause notice for intended direction for closure 
under Air and Water act has been issued on 
26/07/2022. 

Annexure-5
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S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Compliance Status 

4.  Unit-wise Performance 
Assessment (composit 
sampling) of the STP 
w.r.t. Quality of 
treatment, Energy 
consumption, 

optimized Chlorine 
dosing biogas 
generation potential 
etc. 

RSPCB to 
provide 
facility on 
chartgeabl
e basis 
and 

expenses 
to be 
borne by 
JDA. 

JDA with 
some 
education
al 
institute 

Help in 
developing an 
effective 
improvement 
plan 

Malviya Institute of Technology (MNIT)was requested 
for unit wise performance assessment. In this 
regards, a field visit was made with MNIT Professors 
on dated 09.09.2022 (Photograph are enclosed at 
Annexure-I) and they suggest some suggestion for 
which few test shall be conducted and required 

amount of consultancy shall be deposited by JDA to 
MNIT after quotation received from MNIT. In 
addition to this, for composite sampling (paid), JDA 
has already deposited requisite amount to RSPCB 
vide letter no. D-396 dated 26.08.2022 (Copy 
Enclosed at Annexure-XII A & B). 

5.  Construction of Sludge 
drying/storage area 

JDA JDA Proper 
management of 
sludge 

In the matter it is submitted that, as per discussion 
during the joint visit, sludge is being collected in 
Poly Bags as Temporary arrangement (Photographs 
Enclosed at Annexure-II). Till up-gradation work 
completed. 

6.  Detection &Repairing 
of leakages of biogas 
holder tank 

JDA JDA Production of 
biogas 

The leakage of Bio gas pipe line was found through soap 

water method which has been rectified. It was rectified by 

replacing of damaged gaskets and repairing of valve. It is 

also submitted that The Gas flair unit is also in function 

(Photographs are enclosed at Annexure-III). At present, 

there is no measuring unit installed in the existing system 

for measurement. 

7.  Repair the flow 
meters, the sensor 
installed  

JDA  JDA Effective data 
logging 

Work has been completed and all sensors are in 
working condition at present. Photos of working 
sensor and flow meters are enclosed as Annexure-
IV.  
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S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Compliance Status 

8.  Cleaning of sludge 
from the river bed 

JDA JDA Cleaning of river 
bed and 
reduction in 
odourous 
environment 

In this regard to take the initial action Rs. 5.00 Lakh 
work order has been issued (Annexure-IVA) and as 
far as concerned removal of the sludge, there is no 
site to dispose the same due to opposition of 
peoples. At present there is no foul smell on the 
sludge sports.   

Short term (1-3 months)   

1.  Procure and 
installation of OCEMS 
with server 
connectivity with 
RSPCB, CPCB 

JDA JDA Continuous data 
dissemination  

OCEMS has installed at STP which is under trial. 
RSPCB has also requested to provide necessary 
direction to link the data with online server vide 
letter no. D-382 dated 03.08.2022. The RSPCB has 
replied by Email on 22.08.2022 to deposit fee for 
configuration with the Online Monitoring Portal of 
the State Board as per Office order dated 
10.09.2021 and RSPCB also directed to JDAfor 
submit a filled Pre Deployment Checklist for the 
applicable parameters. 
Reply to RSPCB with requisite fees shall be 
deposited soon with filled pre Deployment Checklist 
as desire.  
Detail of Purchase order and installation report is 
enclose as Annexure-VI. 

 

2.  Introduction of 
treatment improvising 
strategy viz. sludge 
cleaning of PST, SST & 
other tanks 

JDA JDA Improved 
treatment quality 

Work has been completed and detail is enclosed as 

Annexure-VII with  Photographss. 

3.  Repair & optimize the 
chlorine dosing  

JDA JDA Optimized 
chlorine dosing 

Chlorine dosing is regularly being done by JDA. 
Detail of Chlorine and photographs of CCT and 
Chlorine tanks are enclosed at Annexure-VIII. 
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S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Compliance Status 

4.  Survey of the 
command area & 
users (stone crusher, 
township horticulture, 
irrigation, etc.) of the 
treated wastewater 

and quantification of 
reuse potential 

JDA JDA& 
RSPCB 
along with 
Municipal 
Body 

Record on the 
command area 
and users 

At present treated water of STP is being utilized by 
local farmers for farming purpose. Further action 
will be insure as per consultancy report received. 
 

5.  Plan for supplying the 
treated wastewater to 
the identified users, 
IEC activities & 
revenue model 

JDA  JDA  Plan for 
utilization of the 
wastewater along 
with Agricultural 
University 

At present there is no township is located nearby.  
 

6.  Survey & analysis of 
water quality of the 
open well/Dugwell on 
both banks of the river 
upto 15 Kms distance 
from the discharge 
point  

JDA & 
RSPCB 

RSPCB in 
cordicatio
n with 
JDA. 

The analysis 
report shall 
provide insight 
into the present 
water quality and 
help in 
strategizing the 
restoration plan 
accordingly.  

Survey of the water quality of the open well/Dugwell 
on both banks of the river up to 15 kms distance 
has been done and water samples collected on 
25/07/2022 by RSPCB Officials.  
 
 
 
 

Mid Term (4-12months)   

1.  Construction & 
strengthening of 

conveyance from 
discharge point to 
final point upto 
approx. 15 km 
distance 

JDA JDA & 
identified 

agency 

No accumulation 
of partially 

treated 
wastewater & 
reduced odor 
issue.  

In this regard, for regular cleaning of earthen 
channel, work order has been issued. This is regular 

process and being maintained by JDA. 
Work order copy and GPS location Photographs are 
being enclosed at Annexure-IX. 
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S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Compliance Status 

2.  Arrangement of 
adequate tanker filling 
station for treated 
wastewater for 
utilization 

JDA JDA  The utilization of 
treated 
wastewater will 
increase with 
revenue 
generation 

In the matter it is submitted that Tanker Filling 
Point has been developed (Annexure-X) at Site and 
Motor for Pumping from Treated Water Tank to Main 
Gate is being ordered. Tanker Filling Point shall be 
start at Main Gate when pump will receive at site 
(Approx. within 30 days Period).  

 

Long term (1-2 years)   

1.  Upgradation of STP to 
SBR based technology 

JDA JDA Achieve 
prescribed 
discharge 
standards 

The consultancy firm has been appointed by JDA to 
prepare Detail Project Report (DPR). Work order 
copy is being enclosed at Annexure-XI. Although, 
firm has submitted Draft report as per NGT norms, 
which is under consideration. 

Regular activity   

1.  Monthly monitoring of 
STP treatment quality 

RSPCB RSPCB Provide data for 
devising a quality 
improvement 
plan 

For sampling, JDA has already deposited requisite 
amount of Rs. 30,000.00 to RSPCB vide letter no. D-
396 dated 26.08.2022 (Copy Enclosed at Annexure-
XII A & B). 

2.  Monitoring of THMs  RSPCB Sampling 
by 
RSPCB/th
ird party 
and 
expenses 
to be 

borne by 
JDA 

Provide data for 
optimizing the 
quality of 
treatment 

RSPCB lab does not have facility for monitoring 
THMs. Therefore JDA to arrange for testing of THMs 
from third party. 

3.  Maintenance of the 
conveyance drain for 
treated wastewater 

JDA JDA & 
identified 
agency 

No accumulation 
of the partially 
treated 
wastewater & no 

In this regard, for regular cleaning of earthen 
channel, work order has been issued. This is regular 
process and being maintained by JDA. 
Work order and GPS Photograhs are enclosed at 
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S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Compliance Status 

foul smell Annexure-IX. 

4.  Proper management of 
the logbooks on details 
of effluent quantity, 
chemical use, biogas 
generation, electricity 
consumption, etc. 

JDA JDA 
&identifie
d agency 

Correct 
information shall 
guide in 
preparing the 
effective 
improvement 
plan 

Record is being maintained by JDA.As desire, 3 
months data is being attached at Annexure-XIII 

(A&B). 

 

 

NOTE:-It is also submitted that Sludge sample was already sent to Agriculture College, Jobner for 

testing purpose on dated 28.07.2022 as directed in the meeting held under the Chairmanship of 

District Collector on dated 27.07.2022. The matter was discussed with Professor Mr. L.R. Yadav, 

Agriculture College, Jobner for test result. He replied that sample will be tested in month of October 

when crops shall be start to grow up. Accordingly, sample shall be sent to him again in end of month 

September as direction received from him.  

 

In addition to this, it is also submitted that JDA has appealed before Hon’ble Supreme Court 

(Bearing Diary Number 25365/2022, dated 16.08.2022 and enclosed at Annexure-XIV) against the 

order passed by Hon’ble NGT order 25.04.2022. 
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ANNEXURE-I 

FIELD VISIT WITH MNIT OFFICIALS 
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ANNEXURE-II 

SLUDGE COLLECTION AT 30 MLD STP 
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ANNEXURE-III 

 

RECTIFICATION OF LEAKAGE IN BIO GAS SYSTEM 
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ANNEXURE-IV 

Working Sensors and Flow Meters 

 

Inlet Chamber Level Meter 

 

Raw Sewage Sump Level Sensor  
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Parshal Flume Flow Meter 

 

Fine Screen Level Sensor 
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Flow Meter at Treated Outlet 
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Annexure-IVA 

 

          Annexure-5
Annexure- V
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JAIPUR DEVELOPMENT AUTHORITY 

No.JDA/EE PHE I1/wO/2021-2022/Mar/10 
Dated: 29/03/2022 

Work Order 
ItemRate 

M/s PT Ecological Services Pvt. Ltd. 

104/105, Kingston Tower, 
Opp. Old Viva College, 90 FT Road, 
Virar (West) Dist. Thane,
Maharashtra 401303

Sub: Supply, installation& Maintenance of Online Continuous Effluent Monitoring System (OCEMS)i.e. pH, BOD, COD, TSS & Flow along with data transfer to CPCB & RSPCB server for running 8 STPs under 1/11 Zone & 1 no in Housing I zone for Outlet.

Ref: 1. Your tender dated & NIT no. 06/2021-22
2. Acceptance Letter issued vide no. JDA/EE PHE I1/LOA/2021-2022/Mar/08 Dated 14/03/2022 

The above said work is being awarded to you on the terms & conditions of the above referredacceptance letter and Non BSR Item detail As given Below: 

SrNo. Item Description 
Annual Maintenance Contract after 
warranty 

1.1 2nd Year AMC 
AMC for Water Quality Monitor 
(BOD, COD, TSS, PH & Flow meter) 
for outlet
|1- Four service visit in year which 
wIill be scheduled 
2-Calibration two timesin a year
3- Data transfer to CPCB & SPCB
4-Consumable. 

1.2 3rd Year AMC
AMC for Water Quality Monitor 
(BOD, COD. TSS, PH & Flow meter)
for outlet
1- Four service visit in year which 
will be scheduled
2-Calibration two timesin a year 
3- Data transfer to CPCB& SPCB 
|4-Consumables 

1.3 4th Year AMC 
AMC for Water Quality Monitor
(BOD, COD, TSS, PH & Flow meter) 
for outlet
|1- Four service visit in year which 
will be scheduled 
2- Calibration two times in a year 
3- Data transfer to CPCB & SPCB 

|4-Consumables 
1.4 5th Year AMC 

AMC for Water Quality Monitor 
(BOD, COD, TSS, PH & Flow meter)| 
for outlet
1-Four service visit in year which

will be scheduled 
|2- Calibration two times in a year
|3-Data transfer to CPC8 & SPCB

4-Consumables 
MIaTC 2020 3G-C6: Local Display 

Unit. 
measuring converter, for connecting 
|to 20 1Q sensors. Scope of supply:

MIaTC 2020 3G 

Quantity Unit Rate Amount1 

9.000 5.900.00 53,100.00 Job

9.000 Job 8.850.00 79.650.00

9.000 Job 8,850.00 79.650.00

9.000 Job 11,800.00 1,06,200.0o

9.000 Job 47,200.00 4,24.800.0o
Multi-parameter 
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JAIPUR DEVELOPMENT AUTHORITY

TS S PROBE) 
Optical COD, BOD, Tss, probe (60 
mm) with spectral processing of the 
UV-VIS range, for measurement in 
the inlet/effluenU BNR part of 
municipal wastewater treatment 
plants with integrated ultrasonic 
cleaning. Supplied with 
multifunctional slide and 
Shock-Absorption-Rings 
Measuring Range: 
BOD: (0-500 mg/l)
COD: (0-800 mg/) 

|TSS: (0-900 mg/l)
4 SensoLyt® 700 IQ/SET: (Ph Probe.) 

Robust digital pH/O RP sensor 
(SensoLyt® 700 1Q) including 
pHelectrode (SensoLyt®SEA) and 7 
m (23 ft) sensor adapter cable (SA 
CIQ-7,0) (pH Sensor with 7-meter

Integratedcable) 
Temperalure is integrated by default|
Measuring Range: PH: 0-14 

SACIQ-7,0: 
Sensor adapter cable for all 1Qa 
sensors, with IP 68 waterproof 
connection to the IQ Sensor Net

system. Cable length 7 meters 
Wire less Modem with GSM Facility 

Rittal Panel for controller IP 65 
|Grade 

8 Flowmeter Electromagnetic Size: 6 

Pipeline 
9 UPS+ Power Cables
10 Fabrication Material+ Labour+

Others Expensive
11 nstallation Charges

9.000 Job 35,257.00 3,17,313. 00 

9.000 Job 1,037.00 9.333.00 

9.000|
9.000

Job 
Job

5,757.00
11,657.00 

51,813.00 
1,04,913.00 

9.000 Job 45,877.00 4,12,893.00 

1.58.013.0o 9.000 
9.000

17,557.00
5,757.00

Job 
Job 51.813.00

11,657.00
TOTAL: 

1,04,913.00 
69,55,137.00 

9.000 ob 

Total amounting to Rs.69,55,137.00/- (Indian Rupee Sixty Nine Lacs Fifty Five Thousand One 

Hundred Thirty Seven Only) without any condition on behalf of Authority, Restricted to A/F amount of 

Rs.3,65,09,200.00/-. 

You are directed to start the work under the instruction of the Assistant Engineer and complete 

the same within a period of 6 Months. The stipulated date of commencement and completion, shall be 

reckoned as under: 

1. Stipulated date of commencement: 05/04/2022 

2. Stipulated date of completion 04/10/2022 

The work has been sanctioned administrative and financially vide No. JDA/EE PHE 1/A & F/2021 

2022/Nov/271 Dated 22/11/2021 for Rs.3,65,09,200.00/, Job No. JDA/EE PHE I/A & F/2021-

2022/Nov/271. 

Technical Sanction of the above work has been conveyed for Rs.2,33,70,853.00/- vide his 

no.JDA/Dir-1/TS/2021-2022/Dec/36 Dated 03/12/2021 by the Ashok kumar Choudhary-Director 

Director Engineering 

Agreement no. 10/2021-22 has been allotted for this work. You should also display the board of JDA at 

work at site while work is in progress.

On submission of agreement with Non Judicial Stamp worth Rs. 10,433.00/- duly signed, the 

You shall require registration of workers under the Building and Other Construction workers

(Regulation of Employment & Condition of Services) Act 1996 & extension of benefits to such workers 

under this act. 

Encl.: Copy of Schedule 'G' 
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JAIPUR DEVELOPMENT AUTHORITY 

SParticular Item No. Amount

(In Rs.) 
No. 

66,36,537.00 Part-A (Construction/Installation 

work)

1 2 to 11 

2. Part-B (0&M work) 1.11 to 1.4 3,18,600.00 
Total 69,55,137.00 

Note:- O&M work shall be start after finalization of construction/Instalation xork 
(Manohar Lal Jangi 
FExecutive Engineer PHE II: (C 

iaip: LDeve cCTo 
APUR Honorable MP... *****

Honorable MLA... . 
Director (Eng.)-III, JDA, Jaipur 

Additional Chief Engineer-1, JDA, Jaipur 
Superintendent Engineer-X, JDA, Jaipur 
Sr. Account Officer, DA, Jaipur 

Guard File 

(Manohar Làl Jangid),
tEXeCUtive Engineer PHE H 

JAPUP 

29/03 |22- 
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OPRUSS/0179/22-23 

OPRU 
INDIA PVT LTD 

FACTORY ACCEPTANCE TEST 

Customer Name 

HGS No 
JAIPUR DEVELOPMENT AUTHORITY 
OP-04-22-CU9115 

Sr No. Description Remark 

Wire Continuity Check 

SMPS On, voltage Check 

LED Indication Check 

RS-485 Modbus Commuication Check 

Sensor PCB 12V 
DDT communication and Program upload 
HMI communication and Program upload 
Setting update on HM 

Setting update on OPM-300 operation Unit 

Range Selection set 
|Interface Panel Quality 

OK 

OK 

OK 

4 OK 

OK 

OK 

OK 

8 OK 

9 OK 

10 OK 

11 GOOD 

*Packing And Forward Check 

Panel Lock Check 

Sensor Calibration 

ldentification Tag 

12 OK 

13 DONE 

14 OK 

Inspection Done By 

( ) 
SSED 

CASSJAYESH SANKHE 
DATE:14/05/2022 

CIN NO: U31909MH2019PTC334000 

Regd. Office: Unit lI SC Space, Vasai, Mumbai, Maharashtra 401305 
Trll Free No.: 1900 210 2108 Website: www.opruss.in Email: info@opruss.com 
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OPRUSS/0124/22-23 

OPRUSS 
INDIAPVT LTD 

PRODUCT CERTIFICATION 

Name: OPM 300 UV-VIS SPECTROPHOTOMETER ANALYSER 
Model: OPM300 

HGS NO: R981336 

Date: 10/05/2022 

6 
QC: Passed 

PAS 
This Product has been tested and approved 

CIN NO U31909MH2019PTC334000 

Regd. Office: Unit I SC Space, Vasai, Mumbai, Maharashtra - 401305 
Toll Free No.: 1800 210 2108 Website www.opruss.in Email: info@opruss.com Page 57 of 254
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OPRUSS/0120/22-23 

OPRUSS 
INDIA PVT LTD 

OPM 300 Analyzer Calibration report 
Name: UV-VIS SPECTROMETER Model: OPM 300 

Measurement: 0-300mg/L (cOD) 0-300mg/L (BOD) 0-100mg/L (TSS) 
Sr. NO.: R981336 Ambient Temp.: 28°C 

Method 415.3 - Determination of Total Organic Carbon & Specific UV 

Absorbance at 254 nm in Source Water & Drinking Water. 

Method 180.1: Determination of Turbidity by Nephelometry. 
1. Appearance requirement: 

The components should have reliable connection, no obvious defects, flexible 
operation buttons and accurate location. 

a. 

b. The display should have clear scale and digital, firm coloring, not affect reading 

C. All Nameplates and marks should be clear and durablelf it is qualified: Yes 

2. Functional requirement: 

Analyzer should be able to measure the concentration of the measured liquid, and 
record process, display the density value. 

a. 

b. Analyzer should have the function of zero, span calibration and alarm 

Analyzer Controller should be equipped with the appropriate signal output interface 
with RS-485 Modbus communication; Modbus communication can be used normally.If 
it is qualified: Yes 

C. 

3. Linearity test 

A. Use zero sample (distilled water) and span standard sample (300mg/1. COD, 100mg/L 
TSS turbidity) to do zero and span calibration for analyzer 

COD calibration Zero sample Span sample 

Measured value after Calibration 0.45 300.85 
(mg/L) 

TSS calibration Zero Sample Span sample 

Measured value after Calibration 0.32 100.20 

(mg/L) 

CIN NO: U31909MH2019PTC334000 

Regd. Office : Unit SC Space, Vasai, Mumbai, Maharashtra- 401305 
Toll Free No.: 1800 210 2108 Website: www.opruss.in Email info@opruss.com Page 58 of 254
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OPRUSS/0122/22-23 

OPRUS= 
INDIAPVT LTD 

B Linearity Error: 

COD 300 mg/L 200 mg/L 100 mg/L 50 mg/L O mg/L 

Theoretical 300.00 200.00 100.00 50.00 0.00 
value 

Measured Value 300.89 201.06 100.85 50.55 0.75 

AA 0.89 1.06 0.85 0.55 0.75 

AA Max 4.58 

Linearity error 
0.916 % F.S 

TSS 100 mg/L 80mg/L 60mg/L 40mg/L 0 mg/L 

Theoretical 100.00 80.00 60.00 40.00 0.00 

value 

Measured Value 100.23 80.49 61.07 41.25 0.7 

AA 0.23 0.49 1.07 1.25 0.79 

AA Max 3.83 

Linearity Error 0.766 % F.S 

CIN NO: U31909MH2019PTC334000 

Regd. Office: Unit lI SC Space, Vasai, Mumbai, Maharashtra 401305 
Toll Free No.: 1800 210 2108 Website www.opruss.in Email: info@opruss.com Page 59 of 254
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OPRUSS/0121/22-23 

OPRUSS 
NDA VTLTD 

4. Repeatability Test 

Under the same condition, use 300mg/L coD (100 mg/L TSS) to test several times and 
obtain value They are as follows: 

COD 1ST 2nd 3rd 4th 5th 6th 

Indicating value 

(mg/L) 
300.41 300.77 300.11 300.20 300.47 300.28 

Standard error 
2.24 

Repeatability 0.37 % F. S 
error 

TSS 
1ST 2nd 3rd 4.th 5th 6th 

Indicating value 

(mg/L) 
100.20 100.45 100.36 100.13 100.29 100.47 

Standard error 1.90 

Repeatability 0.316 % F. S 
error 

5. Zero drift test 
Place zero solution 24 hours in advance, and place zero solution again after 24 hours. 

Record the Measured value when the value is stable 

cOD zero Sample 1st 2nd 

Measured value after Calibration 0.14 0.25 

(mg/L) 

Zero Drift 1% FS/24 Hr. 

TSS Zero Sample 1st 2nd 

Measured value after Calibration 0.24 0.32 

(mg/L) 

Zero Drift 1% FS/24 Hr. 

CIN NO: u31909MH2019PTC334000 

Regd. Office : Unit SC Space, Vasai, Mumbai, Maharashtra 401305 
Toll Free No.: 1800 210 2108 Website: www.opruss.in Email: info@opruss.comn Page 60 of 254
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OPRUSS/0123/22-23 

PAUSS 
INDI A PVT LTD 

6. Span drift test 

Place 300mg/L COD (100mg/L TSS) 24 hours in advance, and place standard sample 
again after 24 hours. Record the Measured value when the value is stable. 

COD Standard Sample 1st 2nd 

Measured value after Calibration 300.09 300.11 

mg/L) 

Span Drift 1% FS/24 Hr. 

TSS Standard Sample 1st 2nd 

Measured value after Calibration 100.23 100.33 

(mg/L) 

Span Drift 1% FS/24 Hr. 

Inspected by: Sahil Babar 

Verified by: Rahul Manure 

Date: 12-05-2022 

SSE 
PAS 

CIN NO U31909MH2019PTC334000 

Regd. Office Unit Il SC Space, Vasai, Mumbai, Maharashtra 401305 
Toll Free No.: 1800 210 2108 Website: www.opruss.in Email: info@opruss.comm Page 61 of 254
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OPRUSS/0075/22-23 

OP USSS 
INDIA PVT LTD 

Calibration certificate 

Probe Serial number Software version Production date 

OPM pH P981306 V2.2 11th APRIL 2022 

Here with we certify that the above probe has been tested and adheres to 

technical specification listed in document. 

EPA Method 150.2 Determination of Potential of Hydrogen by Potentiometric 

Standard Tested/adjusted Criterion/Tolerance Passed 

.00 3.984 4.00t1% Yes 

6.86 6.756 6.86+1% Yes 

9.18 9.156 9.18t1% Yes 

Performed by. 

Name: Sahil H. Babar 

Date 14/04/2022 

SSE 
PAS 

CIN NO: U31909MH2019PTC334000 

Regd. Office: Unit lI SC Space, Vasai, Mumbai, Maharashtra 401305 
Toll Free No.: 1800 210 2108 Website: www.opruss.in Email: info@opruss.com Page 62 of 254
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Techtro Pune Techtrol 
Private Limited Innovating Level Controls Since 1984 

Cr J-52/7, MIDG, Bhosari, Pune 411026, India +91-20-67313600 ho@punetechtrol.com 

TEST REPORT 
PT ECOLOGICAL SERVICES PVT LTD. 

PO-00047, DATE- 01/06/2022 

11045.000 
TECHTROL ULTRASONIC OPEN CHANNEL FLOW SYSTEM 

TOCF 1RRU 
222308429 TO 222308430 

02 Nos. 

CUSTOMER NAME 
P.O.NO: 
W.o.NO: 
PRODUCT 
MODEL NO. : 

SR.NO'SS: 
QTY 
SPECIFICATIONS 
TRANSMITTER 
ENCLOSURE 
PROCESs CONN. 

MEASURING RANGE: 0.4 to 5 mtr 

SUPPLY 
CONTR0LLER 
ENCLOSURE: 
INDICATION 
SUPPLY: 
INPUT: 
OUTPUT 
SERIAL cOMM: 

SPECIAL FEATURE: 
INSPECTION CUM TEST: 

1.VISUAL 

ULTRATROL-1 
ABS with polycarbonate window 

PP x 3'NB,ANSI 150# Flange 

24V DC (From TOCF controller) 

CRCA, Panel mtd. 
|2 Line X 16 Character Dot Matrix Backlit LCD Display 

90 TO 270 VAC 

4-20mA 
4 X Relay(SPDT),Rating - 5A,250VAC 

RS-485 Modbus 
Retransmission 4-20mA 

No surface defect found. 

2.0PERATIiON: Found satisfactory 

3.CHANGE OVER 
cONTACTS: NO-P-NC changeover found satisfactory 

|4.INSULATION 
RESISTANCE 

REMARK: 
Checked at 500V DC and found above 150M OHMS. 

1. From above observations products found acceptable. 

FOR PUNE TECHTROL PVT.LTD. 

INSPECTION DEPT. 

24-Jun-2022 
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Techtroli Pune Techtrol 
Private Limited Innovating Level Controls Since 1984 

Cs -52/7, MIDC, Bhosari, Pune 411026, India ho@punetechtrol.com +91-20-67313600 

TEST REPORT 
CUSTOMER NAME:PT ECOLOGICAL SERVICES PVT LTD. 
P.O.NO: 
w.o.NO 
PRODUCT 
MODEL NO. 
SR.NO'S 
QTY 
SPECIFICATIONS: 
TRANSMITTER 
ENCLOSURE: 
PROCESS CONN. 
MEASURING RANGE: 0.4 to 5 mtr 

SUPPLY 
cONTROLLER 
ENCLOSURE 
INDICATION 
SUPPLY: 
INPUT 
OUTPUT: 
SERIAL cOMM: 

SPECIAL FEATURE 

PO-00065, DATE- 30/06/2022 

11550.000 
TECHTROL ULTRASONIC OPEN CHANNEL FLOW SYSTEM 

TOCF 1RRU 

222310991 
01 No. 

ULTRATROL-1 
ABS with polycarbonate window 

PP x 3"NB,ANSI 150# Flange 

24V DC (From TOCF controller) 

CRCA, Panel mtd. 

2 Line X 16 Character Dot Matrix Backlit LCD Display 
90 TO 270 VAC 

|4-20mA 
4 X Relay(SPDT), Rating - 5A,250VAC 

RS-485 Modbus 
Retransmission 4-20mA 

INSPECTION CUM TEST: 

1.VISUAL No surface defect found. 

2.0PERATiON: Found satisfactory 

3.CHANGE OVER 
cONTACTS: NO-P-NC changeover found satisfactory 

|4.INSULATION 
Checked at 500V DC and found above 150M OHMS 

REMARK: 1. Frorn above observations products found acceptable. 
RESISTANCE: 

FOR PUNE TECHTROL PVT.LTD. 

INSPECTION DEPT. 
13-Jul-2022 
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ANNEXURE-VII 

 

Cleaning of PST, SST and Aeration Tank 
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ANNEXURE-VIII 

 

Chlorine Dosing 
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ANNEXURE-IX 

O&M of Earthen Channel  
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ANNEXURE-X 

Treated Water Filling Point at Main Gate of STP 
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JAirUR DEVELOPMENT AUTHORITY 

No.JDA/EE PHE I1/WO/2021-2022/Mar/11 
Dated: 31/03/2022

Work Order 
(Consultancy by Quotation) 

Exceltech Consultancy & Project Pvt. Ltd. 

10 and 11, Natraj Nagar, 
Imli Phatak, Jaipur-302004 
Pan No.: AADCE3884A1
GST No. : 08AADCE3884A12T 

Sub: Consultancy work for the preparation of Detailed Project Report for the Up-Gradation of 30 MLD 
STPs at Ralawata & Gajadharpura as per NGT Norms, JDA Jaipur 

Ref: 1. Your Quotation dated & Quotation no. 12/2021-22 
2. Acceptance Letter issued vide no. JDA/EE PHE I1/LOA/2021-2022/Mar/09 Dated 24/03/2022 

The above said consultancy work is being awarded to you on the terms& conditions of the above 

referred acceptance letter Sr.No.2 amounting to Rs.22,55,111.00/- (Indian Rupee Twenty Two Lacs Fifty
housand One Hundred Eleven Only) without any condition on behalf of authority.Details are given
below:-

SrNo. Item Description
Consullancy work for the 
preparation of Detailed Project 
Report for the Up-Gradation of 30 

|MLD STPs at Ralawata& 
Gajadharpura as per NGT Norms. 
JDA Jaipur 

Quantity
1.000

Unit Amount 
22.55.111.00 

Rate
- 

Job 22.55,111.00 

TOTAL:| 22,55,111.00 

You are directed to start the work under the instruction of the Assistant Engineer and complete 
the same within a period of 4 Months. The stipulated date of commencement and completion,shall be 
reckoned as under:-

1. Stipulated date of commencement: 04/04/2022 
2. Stipulated date of completion :03/08/2022 

The work has been sanctioned administrative and financially vide No. JDA/EE PHE 1/A & F/2021 
2022/Dec/282 Dated 01/12/2021 for Rs.56,32,440.00/, Job No. JDA/EE PHE 1/A &F/2021- 

2022/Dec/282. 

On submission of agreement with Non Judicial Stamp worth Rs.1,000.00/- duly signed, the 
Agreement no. 11/2021-22 has been allotted for this work.

S. Remark: 

(Shiv Ratan Pareek)
Executive Engineer PHE 11 

CCTo 
Honorable MP,..... ******* 

Honorable MLA... . 

Director (Eng.)-1, JDA, Jaipur 
Additional Chief Engineer-1, JDA, Jaipur 
Superintendent Engineer-X, JDA, Jaipur

Sr. Account Officer, JDA, Jaipur
Assistant Engineer/)uniour Engineer, PHE-1,JDA, Jaipur
Assistant Engineer/)uniour Engineer, PHE-I1,JDA, Jaipur 

Guard File 

(Shiv Ratan Pareek)
Executive Engineer PHE II 

31/03/22 05:20 Page 1 of 1 
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Annexure- XII-A
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Annexure- XII-B
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JAIPUR DEVELOPMENT AUTHOURITY 

PROJECT-30 MLD STP GAJADHARPURA JAIPUR 
ISSUED BY- ANSU ENGINEERING 

REPORT- HYDRAULIC LOAD TO STP 

Daily inlet hydraulic load to STP is listed as follows August-2022 

Date Inlet Flow in MLD Date Inlet Flow in MLD 

27/7/202227.35 
28/7/202228.1 

12/8/2022 26.15 

13/8/2022 26.40 

29/7/2022 25.52 14/8/2022 25.75 

30/7/2022| 25.30 15/8/2022 26.15 

31/7/2022 26.15 16/8/2022 26.85 

1/8/20222 25.70 17/8/2022 25.40 

2/8/2022 25.38 18/8/2022 25.60 

3/8/2022 26.90 19/8/2022 25.15 

20/8/2022 
21/8/2022 

4/8/2022 25.55 27.47 

5/8/202225.28 27.62 

22/8/2022 
23/8/20221 26.70 

6/8/2022 25.45 28.81 

7/8/2021 25.70 
- -

8/8/2022 25.26 24/8/2022 25.38 

9/8/2022 25/8/2022 26.21 25.33 

26/8/202227.24 
Average 26.16 

10/8/202225 

11/8/202225.60 

PLANYNE 
ANS y6INEERNG 

PUR 

Annexure- XIII-B
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JAIPUR DEVELOPMENT AUTHOURITY 

PROJECT- 30 MLD STP GAJADHARPURA JAIPUR 

ISSUED BY- ANSU ENGINEERING 

REPORT-SLUDGE DISPOSAL 

August-2022 

Sr. No. Date Sludge Disposal 
Vol (m3) 

No of Trolleys 

(Volume of trolley-2.25 Cu. Mtr) 
1 27-7-2022 

2 28-7-2022 2.25 1 

29-7-2022 
30-7-2022 

5 31-7-2022 

1-8-2022 2.25 

2-8-2022 

8 3-8-2022 

4-8-2022 

10 5-8-2022 

11 6-8-2022 

12 7-8-2022 
2.25 1 

13 8-8-2022 

14 9-8-2022 

15 10-8-2022 

16 11-8-20222 

1/ 12-8-2022 

18 13-8-2022 
2.25 

19 14-8-2022 

20 15-8-2022 

21 16-8-2022 

22 17-8-2022 

23 18-8-2022 

24 19-8-2022 
2.25 

20-8-2022 
21-8-2022 

25 

26 

27 22-8-2022 

28 23-8-2022 

29 24-8-20222 

30 25-8-2022 

31 26-8-2022 

U ENG 
PLANTINCHARGE 

ANSU ENGINEERING 
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JAIPUR DEVELOPMENT AUTHOURITY 
DROJECT-30 MLD STP GAJADHARPURA JAIPUR SSUED BY- ANSU ENGINEERING 
REPORT-SLUDGE DISPOSAL 

July-2022 
Sr. No. Date 

Sludge Disposal No of Trolleys 

(Volume of trolley-2.25 Cu. Mtr) Vol (m3) 27-6-2022 
28-6-2022 
29-6-2022 2.25 4 30-6-2022 

5 1-7-2022 
2-7-2022 

3-7-2022 
3 4-7-2022 
9 5-7-2022 

6-7-2022 
7-7-2022 

10 

11 2.25 

12 8-7-2022 

13 9-7-2022 

14 10-7-2022 

15 11-7-2022 

16 12-7-2022 
2.25 1 

17 13-7-20222 

18 14-7-2022 

19 15-7-2022 

20 16-7-2022 

21 17-7-2022 

22 18-7-2022 
2.25 

23 19-7-2022 

24 20-7-2022 

21-7-2022 

26 22-7-2022 

25 

27 23-7-2022 

28 24-7-2022 2.25 
29 25-7-2022 
30 26-7-2022 

31 

A 
PLANT INCHARGE 

ANSU ENGINEERING 
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JAIPUR DEVELOPMENT AUTHOURITY 

PROJECT- 30 MLD STP GAJADHARPURA JAIPUR 

ISSUED BY- ANSU ENGINEERING 

REPORT- HYDRAULIC LOAD TO STP 

Daily inlet hydraulic load to STP is listed as follows July-2022 

Date Inlet Flow in MLD Date Inlet Flow in MLD 

27/6/2022 25.40 13/7/2022 26.00 

28/6/2022 25.33 14/7/202224.8 
29/6/ 2022 25.4 15/7/2022 24.76 

30/6/2022 26.00 16/7/2022 25.09 
1/7/2022 28.27 17/7/202227.13 
2/7/2022 | 27.33 18/7/2022 16.4 

3/7/202227.15 19/7/2022 18.08 

4/7/2022 25.5 20/7/2022 16.89 

5/7/2022 25.42 21/7/2022 18.78 

6/7/2022 26.3 22/7/202219.35 
7/7/2022 25.48 23/7/2022 26.20 

8/7/2021 24/7/202225.4 25.55 

9/7/2022 27.44 25/7/2022 28.48 

10/7/2022 25.80 26/7/2022 26.27 

11/7/2022 27.72 

Average 24.78 
12/7/2022 25.56 

ANS 
PLANT INCHARGE 
ANSU ENGINEERNG 

N132 
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JAIPUR DEVELOPMENT AUTHOURITY 

DROJECT- 30 MLD STP GAJADHARPURA JAIPUR 
ISSUED BY- ANSU ENGINEERING 
REPORT-SLUDGE DISPOSAL 

June -2022 
Sr. No. Date 

Sludge Disposal No of Trolleys 

(Volume of trolley-2.25 Cu. Mtr) Vol (m3) 
27-5-2022 
28-5-2022 
29-5-2022 
30-5-2022 2.25 
31-5-2022 
1-6-2022 
2-6-2022 
3-6-2022 

9 4-6-2022 2.25 
5-6-2022 

6-6-2022 
7-6-2022 

13 8-6-2022 

9-6-2022 
10-6-2022 2.25 

16 11-6-2022 

17 12-6-2022 
18 13-6-2022 

19 14-6-2022 
2.25 15-6-2022 

16-6-2022 
17-6-2022 
18-6-2022 
19-6-2022 
20-6-2022 

2.25 

25 

26 21-6-2022 2.25 

22-6-2022 
23-6-2022 

24-6-2022 
25-6-2022 
26-6-2022 

28 

29 
30 2.25 

31 

PLANT INCARG 
SgN 

ANSY GoigÍNEERING 

Page 252 of 254

260



JAIPUR DEVELOPMENT AUTHOURITY 

PPOJECT-30 1MLD STP GAJADHARPURA JAIPUR 

ISSUED BY- ANSU ENGINEERIIG 

PEPORT HYDRAULIC LOAD To STP 

June-2022 

Da'yin'et ydraulic loac to STP is listed as follows 

In'et i in tALD Date 
Inlet Flow in MLD 

27/5/2022 25 42 
E/5/2022 25.2 29 

25.35 

12/6/2022 25.3 
13/6/2022 25.28 

14/6/2022 
2/5/ 222 
2/5/202225.40 

25.38 

15/6/2022 25.45 

21/5/202225 

25.25 

16/6/2022 25.38 

1/E/2022 
17/6/2022 25.30 

2/6/2022 25.45 18/6/2022 25.45 

2/6/2022 25.25 19/6/2022 28.75 

4/6/20222542 
20/6/2022 26.75 

S/6/2022 25.25 21/6/2022 25.30 

5/5/2022 25.42 22/6/2022 25.60 

7/6/2021 25 25 23/6/2022 25.45 

2/5/2022 25.45 24/6/2022 25.25 

25/6/202225.45 

26/6/202225.32 
Average 25.52 

/6/2922 25.32 

29/5/2022 25.50 

11/6/2022 25.49 

PTIHAPGE 

ENG!EEPNG 

Soannad urith amCcannor 
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ITEM NO.7               COURT NO.8               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CIVIL APPEAL…………………. Diary No(s).25365/2022

(Arising out of impugned final judgment and order dated  25-04-2022
in OA No. 80/2021 passed by the National Green Tribunal)

JAIPUR DEVELOPMENT AUTHORITY                       Petitioner(s)

                                VERSUS

THE STATE OF RAJASTHAN & ORS.                      Respondent(s)

(IA  No.131207/2022-CONDONATION  OF  DELAY  IN  FILING  and  IA
No.131209/2022-STAY  APPLICATION  and  IA  No.131210/2022-EXEMPTION
FROM  FILING  O.T.  and  IA  No.131216/2022-PERMISSION  TO  FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
 
Date : 26-09-2022 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE AJAY RASTOGI
         HON'BLE MR. JUSTICE C.T. RAVIKUMAR

For Petitioner(s) Mr. Anish Maheshwari, Adv.
Mr. Yunus Malik, Adv.
Mr. Aman Malik, Adv.
Ms. Saroj Bala, Adv.
Ms. Rajeeta Raj, Adv.
Mr. Samir Malik, AOR

                   
For Respondent(s)
                    
          UPON hearing the counsel the Court made the following
                             O R D E R

Delay condoned.

Learned counsel for the appellant submits that in terms of the

formula  evolved  by  the  Committee  regarding  environmental

compensation of which a reference has been made at page 8 of the

impugned order, the Committee arrived at a conclusion that there

was  a  non-compliance  for  the  period  of  135  days  still  taking

recourse to the report, a random view has been expressed by the

1
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Tribunal directing the environmental compensation of Rs.2 crores.

 Counsel  further  submits  that  even  the  liability  of

environmental compensation on the appellant is to be examined by

this Court.

Issue notice, returnable on 14.11.2022.

In  the  meanwhile,  operation  and  effect  of  order  of  the

Tribunal  dated  25.04.2022  shall  remain  stayed  provided  the

appellant deposits environmental compensation of Rs.33,75,000/- as

assessed by the Committee within a period of four weeks.

(ARJUN BISHT)                                   (MONIKA DEY)
COURT MASTER (SH)                               BRANCH OFFICER

2
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ITEM NO.46               COURT NO.5               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  7018/2022

JAIPUR DEVELOPMENT AUTHORITY                       Appellant(s)

                                VERSUS

THE STATE OF RAJASTHAN & ORS.                      Respondent(s)

( IA No.131207/2022-CONDONATION OF DELAY IN FILING and IA 
No.131209/2022-STAY APPLICATION and IA No.131210/2022-EXEMPTION 
FROM FILING O.T. and IA No.131216/2022-PERMISSION TO FILE 
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES )
 
Date : 10-02-2023 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE AJAY RASTOGI
         HON'BLE MS. JUSTICE BELA M. TRIVEDI

For Appellant(s) Mr. Anish Maheshwari, Adv. 
                    Mr. Samir Malik, AOR
                   
For Respondent(s)  Mr. Nishant Awana, Adv.
                   Mr. Azmat Hayat Amanullah, AOR
                   
                   Mrs. Taruna Singh Gohil, AOR

Ms. Ranu Purohit, Adv. 
Mr. Alapati Sahithya Krishna, Adv. 

Ms. Purvi Mathur, Adv. 
                   Mr. Vishnu Sharma A.S., AOR
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

We have heard learned counsel for the parties and consider

appropriate to modify our interim order dated 26.09.2022. 

Since  the  environmental  compensation  of  Rs.  33,75,000/-  as

indicated by the Tribunal referred to on page 8, paragraph no. 4.0

has been deposited by the appellant and the Committee has furnished

its report before the Tribunal, let the Tribunal may proceed with
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2

the  matter  on  the  basis  of  Committee’s  report  including

recommendations and decide in accordance with law and so far as the

compensation which has been deposited will abide by further orders

passed by the Tribunal.  

The  interim  order  passed  by  this  Court  on  26.09.2022  is

modified accordingly.  

Let the Tribunal may proceed with the matter. 

List after eight weeks. 

(VIRENDER SINGH)     (ASHWANI KUMAR)    
BRANCH OFFICER ASTT. REGISTRAR-cum-PS 
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about.bi 

FORM-X 
R.AJASTIIAN STATE POLLUTION CONTROL BOARD REPORT OFTIE STNTE BOARD ANALYST 

(Sce Rulc - 24) 
Final Report Report o, 

Report On 09/03/2023 
I hereby certify thatI Dr Manoj Kumar Meena. State Board Analyst duly appointed under sub Section(3) 
of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 27/02/2023 from Shri Om Prakash Shardul, SO, Jaipur ,RSPCB Jaipur a sample of Waste Water of M/S Sewage Treatment Plant of Jaipur Development Authority, Plant Gajadharpura, Kalwar Road, , City- Jaipur Telhsil- Sanganer , District- JAIPUR Collected from Final outlet ofSTP Collected on 25/02/2023. The Sample was in a condition fit for analysis as reported below: 

5459 

Sewage Treatment Plant |15679] ,Village 

turther certily that I have analyzed the aforementioned sample on 09/03/2023 and declare the result of the nalysis to be as below-
No. Parameters 

Result Faecal Coliform (MPN Technique) /100 ml 280 Total Coliform (MPN Technique) /100 ml 
430 The condition of the seals, fastening and container on receipt was as follows: Intact Signed This On 09/03/2023 

BOARD ANALYST 
Rajasthan State Pollution Control Board 

Regional Office Kota 
SPL-2A, Road no. 6, Indrapasth Ind. Area, 

Kota 

Phone: 0744-2490873 

outtanK 
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Compliance of Restitution Plan in NGT O.A. 80 of 2021 (CZ)w.r.t. STP, River Bandi, Treated water management 

 

S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Present compliance status by RSPCB 

Immediate Action required (with in 1 month) 

1.  Stopping the STP 
Bypass and 

installation of digital 
flow meters on the 
bypass line.  

JDA JDA No discharge of 
untreated/partial

ly treated effluent 
other than the 
rainwater 

- 
 

2.  Identification of the 
units operating in 
non-industrial areas / 
industrial areas and 
discharging 
wastewater reaching 
this STP. 

JDA (non-
industrial 
area) and 
RSPCB in 
associatio
n with 
JDA 
(industrial 
area) 

JDA (non-
industrial 
area) 
RSPCB 
(industrial 
area) 

No industrial 
effluent will meet 
the sewer, which 
will result in an 
improvement in 
treatment 

Senior Regional Manager, RIICO was contacted by 
officials of RSPCB to explore the source of colored 
effluent from industries if any to the STP. And it was 
informed that no industry on industrial converted 
land or industrial area near to STP was 
found/reported discharging colored effluent in sewer 
drain. 

3.  Identification of the 
units operate on the 
left bank of river 
Bandi for their sewer 
discharge and ensure 
a treatment in STP or 
provide septic tank 

RSPCB & 
JDA 

JDA, 
RSPCB & 
respective 
unit 

No direct 
discharge of 
untreated sewer 
in river Bandi 

M/s Natani polymers unit was inspected on 
27.12.2022 and found that no discharge of waste 
water from the unit was there. 

276 Annexure-R/9



S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Present compliance status by RSPCB 

4.  Unit-wise Performance 
Assessment 
(composite sampling) 
of the STP w.r.t. 
Quality of treatment, 
Energy consumption, 

optimized Chlorine 
dosing biogas 
generation potential 
etc. 

RSPCB to 
provide 
facility on 
chargeabl
e basis 
and 

expenses 
to be 
borne by 
JDA. 

JDA with 
some 
education
al 
institute 

Help in 
developing an 
effective 
improvement 
plan 

JDA has already deposited requisite amount to 
RSPCB vide letter no. D-396 dated 26.08.2022 
(Copy Enclosed for composite sampling.) State Board 
has conducted the composite sapling on dated 
11.10.2022 and results of TSS, BOD and COD 
showing unit-wise performance of the STP tabulated 

below. Copy of analysis reports enclosed at Annex-I. 

5.  Construction of Sludge 
drying/storage area 

JDA JDA Proper 
management of 
sludge 

- 

6.  Detection &Repairing 
of leakages of biogas 
holder tank 

JDA JDA Production of 
biogas 

- 

7.  Repair the flow 
meters, the sensor 
installed  

JDA  JDA Effective data 
logging 

- 

8.  Cleaning of sludge 

from the river bed 

JDA JDA Cleaning of river 

bed and 
reduction in 
odorous 
environment 
 
 

- 
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S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Present compliance status by RSPCB 

Short term (1-3 months)   

1.  Procure and 
installation of OCEMS 
with server 
connectivity with 
RSPCB, CPCB 

JDA JDA Continuous data 
dissemination  

- 
 

2.  Introduction of 
treatment improvising 
strategy viz. sludge 
cleaning of PST, SST & 
other tanks 

JDA JDA Improved 
treatment quality 

- 

3.  Repair & optimize the 
chlorine dosing  

JDA JDA Optimized 
chlorine dosing 

- 

4.  Survey of the 
command area & 
users (stone crusher, 
township horticulture, 
irrigation, etc.) of the 
treated wastewater 
and quantification of 
reuse potential 

JDA JDA& 
RSPCB 
along with 
Municipal 
Body 

Record on the 
command area 
and users 

In order to channelize the treated sewage, Water 
Resource Department has sanctioned Rs. 631 Lacs 
for construction of earthen channel in masonry and 
work has been started onsite which, is scheduled to 
complete by June,2024. Bed of the channel shall be 
earthen/Kachcha which will increase water table of 
the surrounding areas and 
irrigation may be possible in approx. 1000 Ha. Area. 
Length of the channel approx. 1650 meters and 
width approx. 6 meters. 

5.  Plan for supplying the 
treated wastewater to 

the identified users, 
IEC activities & 
revenue model 

JDA  JDA  Plan for 
utilization of the 

wastewater along 
with Agricultural 
University 

- 
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S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Present compliance status by RSPCB 

6.  Survey & analysis of 
water quality of the 
open well/Dugwell on 
both banks of the river 
upto 15 Kms distance 
from the discharge 

point  

JDA & 
RSPCB 

RSPCB in 
cordicatio
n with 
JDA. 

The analysis 
report shall 
provide insight 
into the present 
water quality and 
help in 

strategizing the 
restoration plan 
accordingly.  

Survey of the water quality of the open well/Dugwell 
on both banks of the river up to 15 kms distance 
was conducted on 25/07/2022 by RSPCB Officials. 
Copy of analysis results enclosed at annex-II 
 
 

Mid Term (4-12months)   

1.  Construction & 
strengthening of 
conveyance from 
discharge point to 
final point upto 
approx. 15 km 
distance 

JDA JDA & 
identified 
agency 

No accumulation 
of partially 
treated 
wastewater & 
reduced odor 
issue.  

- 

2.  Arrangement of 
adequate tanker filling 
station for treated 
wastewater for 
utilization 

JDA JDA  The utilization of 
treated 
wastewater will 
increase with 
revenue 
generation 

- 
 

Long term (1-2 years)   

1.  Upgradation of STP to 

SBR based technology 

JDA JDA Achieve 

prescribed 
discharge 
standards 

- 

Regular activity   
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S.N
O. 

Action required Responsi
ble 

Agency 

Executio
n Agency 

Probable 
outcome 

Present compliance status by RSPCB 

1.  Monthly monitoring of 
STP treatment quality 

RSPCB RSPCB Provide data for 
devising a quality 
improvement 
plan 

State Board conducted monthly sampling from 
outlet of STP. Reports of analysis of the sampling 
conducted on dated 09/01/2023 &21/02/2023 
enclosed at annex- III. Results of sampling dated 
20.03.2023 awaited. 

2.  Monitoring of THMs  RSPCB Sampling 
by 
RSPCB/th
ird party 
and 
expenses 
to be 
borne by 
JDA 

Provide data for 
optimizing the 
quality of 
treatment 

In the matter it is submitted that RSPCB does not 
have the facilities for testing of THMs. Hence, JDA 
may get conducted the test from third party.  

3.  Maintenance of the 
conveyance drain for 
treated wastewater 

JDA JDA & 
identified 
agency 

No accumulation 
of the partially 
treated 
wastewater & no 
foul smell 

- 

4.  Proper management of 
the logbooks on details 
of effluent quantity, 
chemical use, biogas 
generation, electricity 
consumption, etc. 

JDA JDA 
&identifie
d agency 

Correct 
information shall 
guide in 
preparing the 
effective 
improvement 

plan 

- 
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To assess the unit-wise performance of the plant, a Composite sampling was conducted on dated 11.10.2022. The statement of results of 

analysis showing unit wise performance is tabulated asunder: 

  

  

 

 
 

Parameters 
(in mg/l) 

Inlet O/I of 

grit 
chamber 

O/l of 

primary 
clarifier_1 

O/l  of 

primary 
clarifier_2 

O/l of secondary 

clarifier_1 
O/l of secondary 

clarifier_2 
Final O/l 

TSS 648 564 200 212 98 92 88 

% 
treatment 

- 12.96 69.13 67.28 84.87 85.80 86.41 

BOD 190 181 148 133 25 24 17 

% 
treatment 

- 4.73 22.10 30 86.84 87.36 91.0 

COD 664 648 530 537 158 154 107 

% 
treatment 

- 2.40 20.18 19.13 76.20 76.80 83.88 
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